RAJYA SABHA [11 May, 2000]

(a) what are the facilities provided to farmers by Government in
Himachal Pradesh to increase the production of agricultural and horticultural
items in the State, district-wise;

(b) if not, what are the reasons therefor; and

(c) what steps are being taken to provide agricultural implements and
machines under various crop specific programmes in Himachal Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI SBPBK SATYANARAYANA RAO): (a) and (b)
The major facilities being provided by Government to farmers in all districts
of Himachal Pradesh to increase the production of agricultural and
horticultural items are the following:—

1. Arranging training and demonstrations on the latest production
technologies for various crops,

2. Providing incentives and concessions on various agricultural inputs
covering seeks, fertilizers, plant protection materials and
agricultural implements and tools, including sprinkler irrigation/
drip irrigation systems.

(c) Under the crop specific programmes, efforts are being made to
make available suitable agricultural implements and machinery at reasonable
prices well before the commencement of crop season. Special concessions
exist also for SC/ST and other backward farmers.

Fund Allotment for Agricultural Development during Ninth Plan

t4886. SHRI BALWANT SINGH RAMOOWALIA:
SHRI RAJIV RANJAN SINGH:

Will the Minister of AGRICULTURE be pleased to state:

(a) whether Government have allotted funds for the development of
agriculture and other activities related to it during the Ninth Five Year Plan
period;

(b) if so, the total funds allocated in this regard?

(c) whether the amount has been spent out of it till March, 2000; and

(d) if so, the amount so spent?

TOriginal notice of the question was received in Hindi.

40



[11 May, 2000] RAJYA SABHA

THE MINISTER OF STATE INTHE MINISTRY OF
AGRICULTURE (SHRI SBPBK SATYANARAYANA RAO): (a) and (b)
An amount of Rs. 14876 crore has been allocated to Ministry of Agriculture
during the Ninth Five Year Plan period.

(c) and (d) The provisional estimate of expenditure for Ministry of
Agriculture upto March, 2000 is placed at Rs. 5874 crore.

Shortage of Cold Storage in Tripura

4887. SHRI KHAGEN DAS: Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government are aware of acute shortage of cold storage in
Tripura;

(b) whether the Government of Tripura has sent a proposal for
granting financial assistance towards the construction of cold storage;

(c) what is the reaction of Government to this proposal; and
(d) the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI SBPBK SATYANARAYANA RAO): (a) to (d) In
order to give a major thrust to the development of cold storages in the
country, Government have already launched a scheme for providing capital
investment subsidy for construction/expansion/modernisation of cold
storages and storages for horticulture produce for implementation during the
Ninth Five Year Plan, (1999—2002). The scheme is being implemented
through National Horticulture Board (NHB). The States and Union
Territories which do not control/administer rentals on cold storages are
covered under the scheme. Under the scheme capital subsidy amounting to
25% of the project cost subject to a maximum of Rs. 50 lakhs and 33.33%
with maximum limit of Rs. 60 lakhs per project in the case of North-Eastern
States is provided. During 1999-2000, Government of Tripura recommended
a proposal to National Cooperative Dvelopment Corporation (NCDC) for
creation of additional cold storage capacity of 3000 tonnes and modification
of cooling system of existing unit of 2000 tonnes by M/s Tripura Apex
Cooperative Marketing Society Limited. NCDC has already sanctioned an
amount of Rs. 166.59 lakhs (comprising loan of Rs. 129.57 lakhs and subsidy
of Rs. 37.02 lakhs) to the Government of Tripura for this purpose under
Centrally Sponsored Scheme for Under Developed and Least Developed
States.
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